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OB 229/96
CGarrya Sahai Guarjar, last employed as Gangman in Gang Mo.7 under PWI-I,

/

Pandilmi, Western Failway, Jaipur Divizicon.

.+« Applicant

Versus
1. Unicn of India theough the Gepsral Managecr, Western Failway, Chorchoyate,
Bombay . ,
Za The Permanent Way Inspector-I, Wesktern ﬁailway/ Pandilmi,
3. The Sznice Divisional Engineer, Jaipur Divizicon, Jaipar.

... Respondents
CORAM:
HOI'BLE ME L GIPAL IRISHIA, VICE CHAIFMAL
HOM'EBLE ME.OPL.SHAFMA, ATMINTISTRATIVE MEMBER ' Y

For the Applicant cee Mr.F.lamal Singh

For th

i

Peapondents ’ e.. Mr.M.Pafiq
O-R-D E-R
PEF- HOLI'BLE - MF. . S0PAL - TRISHIR, - VICE CHATIPMAN

Appplicant, Ganga Sahzi Sarjar, in this application u/3 19 of the
Adminisirative Triburals Act, 1985, has acught a divection for payment of

pensicn, gratuity, FF amount, leave encashment, commiatation of pengicon, passes

& FTO arsd other retival bensfits az may be due wich interest therecn.

2. We have hzard the learned ocunsel fov the parties and have carefully
peruaad the records.

2. The applicant was Jiven rekbivement a3 a Gangman on 2.5.94 vidze order

dated 2.5.94, dzausld by respondent 0.2, Afker he was given retiremsnt on
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1 certain payments were made to him by chegus kot other retiral henefits
.

zuch as pansion, gratuity, FF amount, leave encashment, conmmbation of rensicon

etc. have not been paid to him 2o far. The lesrnad ocounzel for the

respondents has stated that Pension Payment Trder in vespecst of the applicant

haz alread, be=en issued and he stabes that the retival Jues, which are found

due and admizsible as per vules, shall be settled within thres montha.

4. It the result, we direct the rezpondents to make payment of pension,
gratuity, FF amounk, leave encashmeni, commitation of pension, passes & PIO
ete. as per malez bo the exbent payment has not been mads to the applicant
within a period of foor monthe from the Jake of veczipt of & e o7 ot this

order. The CA siands dizpcsed of accordingly with no order as to costs.

| CApipe
(Q.P.SHKRMA) (bU'AA PPTQHNA)
ADMINISTRATIVE MEMEER VICE CHATRMAN
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